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प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 
 

रेल मतं्रालय 

परू्व तट रेलर् े  (जिमावण )  

अजधसचूिा  

भुबिेश्वर, 11 िुलाई, 2025 

रेलरे् अजधजियम, एक हिार िौ सौ िर्ासी की धारा 20A के तहत सूचिा 

का.आ. 3096(अ).—रेलरे् )संिोधि( अजधजियम, 1989 (89 का 24) (इसके बाद उक्त अजधजियम के रूप में 

संदर्भवत( की धारा 20A की उप-धारा )1) द्वारा प्रदत्त िजक्तयों का प्रयोग करते हुए, कें द्र सरकार, इस बात से संतुष्ट होिे के 

बाद कक सार्विजिक उद्देश्य के जलए, भूजम, जिसका संजिप्त जर्र्रण इसके साथ संलग्न अिुसूची में कदया गया ह,ै ओजडिा 

राज्य में संबलपरु जिल ेमें जर्िषे रेलरे् पररयोििा, अथावत, “संबलपुर से संबलपुर जसटी तक रेल फ्लाईओर्र )8.10 ककमी(” 

का जिमावण के जलए आर्श्यक ह।ै एतद द्वारा ऐसी भूजम का अजधग्रहण करिे के अपिे इरादे की घोषणा करता ह;ै 

उक्त भूजम में रुजच रखि ेर्ाला कोई भी व्यजक्त कर सकता ह।ै आजधकाररक रािपत्र में इस अजधसूचिा के प्रकािि 

की तारीख से तीस कदिों की अर्जध के भीतर, उक्त अजधजियम की धारा 20-D की उप-धारा )एक( के तहत उक्त उद्देश्य के 

जलए ऐसी भूजम के अजधग्रहण पर आपजत्त उठाए;ं 

प्रत्येक आपजत्त सिम प्राजधकारी, अथावत, जर्िेष भूजम अजधग्रहण अजधकारी, तालचेर-संबलपुर रेल ललंक, जिला 

संबलपुर, राज्य – ओड़ीिा को जलजखत रूप में की िाएगी, और उसकेआधार जिधावररत करेगा और सिम प्राजधकारी आपजत्त 

कताव को िीिी रूप से या ककसी कािूिी व्यर्सायी के माध्यम से सुिर्ाई का अर्सर देगा, और उसके बाद, ऐसी सभी 

आपजत्तयों को सुिकर और ऐसी आगेकी िांच करि े के बाद, यकद कोई हो, िैसा कक सिम प्राजधकारी आर्श्यक समझे, 

आदेि द्वारा, या तो आपजत्तयों को अिुमजत या अस्ट्र्ीकार कर देता ह;ै 

स.ं   3026] िई कदल्ली,  िुक्रर्ार,  िुलाई 11, 2025/आषाढ़ 20, 1947  

No. 3026] NEW DELHI, FRIDAY,  JULY 11, 2025/ASHADHA 20, 1947  

सी.जी.-ओ.आर.-अ.-16072025-264701
CG-OR-E-16072025-264701
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उक्त अजधजियम की धारा 20-D की उप-धारा )2( के तहत सिम प्राजधकारी द्वारा ककया गया कोई भी आदेि 

अजंतम होगा। इस अजधसूचिा के अंतगवत आिेर्ाली भूजम की योििा एरं् अन्य जर्र्रण उपलब्ध ह ैतथा सिम प्राजधकारी के 

उक्त कायावलय में इच्छुक व्यजक्त द्वारा जिरीिण ककया िा सकता ह।ै 

अिुसूची 

ओजडिा राज्य में संबलपुर जिल ेमें जर्िेष रेलरे् पररयोििा, “संबलपुर से संबलपरु जसटी तक रेल फ्लाईओर्र  

)8.10 ककमी(”  का जिमावण , संरचिा के साथ या जबिा संरचिा के अजधग्रहण की िािे र्ाली भूजम का  

संजिप्त जर्र्रण । 

जिला का िाम – संबलपरु 

क्रमांक गांर् का िाम खाता िंबर खसरा/ पलााँट 

िं. 

कुल िेत्रफल 

)एकर में( 

अजधग्रहीत िेत्र िािे 

र्ाली )एकर में( 

भूजम का ककसम भूजमका 

प्रकार 

1 2 3 4 5 6 7 8 

1 अइंठापाली 559/16 1248 0.220 0.008 माल साधारण जििी 

2 अइंठापाली 1256 0.350 0.186 बाहाल पािी-I दोफसली जििी 

3 अइंठापाली 559/3464 1257 0.060 0.398 बाहाल पािी-I दोफसली जििी 

4 अइंठापाली 1255 0.820 0.001 बाहाल पािी-I दोफसली जििी 

5 अइंठापाली 1284/3623 0.020 0.010 आट साधारण जििी 

6 अइंठापाली 559/156 1264 0.160 0.670 आट साधारण जििी 

7 अइंठापाली 559/7770 1264/7915 0.060 0.001 आट साधारण जििी 

8 अइंठापाली 559/6686 1264/9789 0.050 0.004 घरबारी जििी 

9 अइंठापाली 559/6279 1264/10046 0.019 0.003 आट साधारण जििी 

10 अइंठापाली 1264/10122 0.018 0.008 घरबारी जििी 

11 अइंठापाली 517 1111 0.030 0.019 माल पािी-I दोफसली जििी 

12 अइंठापाली 559/4281 1108 0.005 0.057 बेरिा पािी-I दोफसली जििी 

13 अइंठापाली 559/4282 1107 0.004 0.028 बेरिा पािी-I दोफसली जििी 

14 अइंठापाली 310 1106 0.029 0.009 माल पािी-I दोफसली जििी 

15 अइंठापाली 378 1105 0.110 0.048 माल पािी एक जििी 

16 अइंठापाली 559/3034 1104 0.020 0.071 माल पािी एक जििी 

17 अइंठापाली 411 1127 0.210 0.016 बेरिा पािी-I दोफसली जििी 

18 अइंठापाली 1103 0.080 0.008 माल पािी-I दोफसली जििी 

19 अइंठापाली 559/3049 1101 0.040 0.011 घरबारी दईु जििी 

20 अइंठापाली 559/1194 1100 0.020 0.016 माल पािी-I दोफसली जििी 

21 अइंठापाली 467 1099 0.020 0.011 आट साधारण जििी 

22 अइंठापाली 559/1890 1098 0.050 0.014 बारी साधारण जििी 

23 अइंठापाली 559/2861 1097/3615 0.020 0.018 माल पािी-I दोफसली जििी 

24 अइंठापाली 204 1096 0.020 0.019 घरबारी दईु जििी 

25 अइंठापाली   

559/4247 

1095 0.010 0.010 घरबारी एक जििी 

26 अइंठापाली 258 1083 0.253 0.001 बेरिा पािी-I दोफसली जििी 

27 अइंठापाली 559/29 1094 0.200 0.049 माल पािी-I दोफसली जििी 

28 अइंठापाली 141 1390 0.440 0.020 बारी साधारण जििी 

29 अइंठापाली 1392 0.150 0.055 माल साधारण जििी 

कुल = 1.769     

30 माजलपाली 122/476 373 0.440 0.275 NA जििी 

31 माजलपाली 122/1760 369/2332 0.729 0.051 घरबारी जििी 

32 माजलपाली 79 358 1.220 0.094 NA जििी 

33 माजलपाली 42 357 0.267 0.381 घरबारी जििी 
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34 माजलपाली 122/1490 357/1994 0.030 0.053 घरबारी जििी 

35 माजलपाली 122/1449 357/2002 0.065 0.036 घरबारी जििी 

36 माजलपाली NA 357p NA 0.017 NA जििी 

37 माजलपाली 90 356 1.330 0.449 NA जििी 

38 माजलपाली 113 354 0.120 0.385 NA जििी 

39 माजलपाली 111 353 0.070 0.295 NA जििी 

40 माजलपाली 121 352 0.310 0.645 बेरिा पािी-I दोफसली जििी 

41 माजलपाली 122/1393 352/1007 0.050 0.019 घरबारी जििी 

42 माजलपाली 50 351 1.000 0.679 NA जििी 

43 माजलपाली 29 347 0.360 0.003 NA जििी 

44 माजलपाली 116 309 2.090 0.006 NA जििी 

45 माजलपाली 122/1650 49/2068 0.065 0.059 NA जििी 

46 माजलपाली 50/2069 0.035 0.024 NA जििी 

47 माजलपाली 122/1599 50 0.324 0.098 NA जििी 

48 माजलपाली 122/1597 50/2043 0.518 0.378 NA जििी 

49 माजलपाली 5 51 0.170 0.040 NA जििी 

50 माजलपाली 74 52 0.550 0.391 NA जििी 

51 माजलपाली 53 53 0.540 0.001 NA जििी 

52 माजलपाली 122/897 56 0.350 0.851 NA जििी 

53 माजलपाली 122/1516 55 0.670 0.526 NA जििी 

54 माजलपाली 97 118 0.510 0.005 NA जििी 

55 माजलपाली 122/409 119 0.240 0.313 NA जििी 

56 माजलपाली NA 119// NA 0.654 NA जििी 

57 माजलपाली 122/1475 119/1187 0.050 0.050 घरबारी एक जििी 

58 माजलपाली 122/944 119/1285 0.050 0.050 घरबारी एक जििी 

59 माजलपाली 122/918 119/1259 0.050 0.031 घरबारी एक जििी 

60 माजलपाली 122/1435 119/1155 0.050 0.003 घरबारी एक जििी 

61 माजलपाली NA 122/ NA 0.127 NA जििी 

कुल = 6.989     

62 िंकरमा 70 152 0.340 0.287 NA जििी 

63 िंकरमा 98/172. 149 1.080 0.232 NA जििी 

64 िंकरमा 98/1872 148/1036 0.070 0.014 घरबारी एक जििी 

65 िंकरमा 51 146 1.170 0.380 NA जििी 

66 िंकरमा NA 132P1 NA 0.093 NA जििी 

67 िंकरमा 98/33 132/749 0.090 0.029 घरबारी जििी 

68 िंकरमा 98/37 132/750 0.190 0.065 घरबारी एक जििी 

69 िंकरमा NA 132MNJH NA 0.131 NA जििी 

70 िंकरमा 98/2184 132/712 0.090 0.004 NA जििी 

71 िंकरमा 37 39 0.460 0.309 NA जििी 

72 िंकरमा 43 0.050 0.004 NA जििी 

73 िंकरमा 44 1.320 0.424 NA जििी 

74 िंकरमा 81 79 10.070 1.157 NA जििी 

75 िंकरमा 15 35 9.850 1.264 घरबारी जििी 

76 िंकरमा 98/309 34 0.630 0.440 घरबारी एक जििी 

77 िंकरमा 98/110 33 4.160 0.630 बासजग्रह जििी 

78 िंकरमा 72 10 2.090 1.031 NA जििी 
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79 िंकरमा 8 0.500 0.018 पजतत जििी 

80 िंकरमा 35 12 3.420 1.041 NA जििी 

81 िंकरमा 75 13 0.600 0.623 NA जििी 

82 िंकरमा 40 229 1.330 0.592 NA जििी 

83 िंकरमा 228 0.070 0.045 NA जििी 

84 िंकरमा 230 0.280 0.329 NA जििी 

85 िंकरमा 53 311 4.990 1.310 NA जििी 

86 िंकरमा 19 231 1.560 0.506 NA जििी 

87 िंकरमा 363 1.590 0.074 NA जििी 

88 िंकरमा 3 232 0.150 0.120 NA जििी 

89 िंकरमा 234 0.080 0.125 NA जििी 

90 िंकरमा 242 7.430 2.019 NA जििी 

91 िंकरमा 98/1437 252 3.220 1.431 NA जििी 

92 िंकरमा 98/119 254 1.060 0.103 आट साधारण जििी 

93 िंकरमा 30 256 2.960 2.665 NA जििी 

94 िंकरमा 262 1.320 1.259 आट साधारण जििी 

95 िंकरमा 26 255 0.100 0.005 पजतत जििी 

96 िंकरमा 98/1163 256/1114 0.110 0.060 घरबारी जििी 

97 िंकरमा 98/1900 256/1143 0.060 0.042 घरबारी जििी 

98 िंकरमा 74 284 6.390 1.930 NA जििी 

99 िंकरमा 286 3.960 1.732 NA जििी 

100 िंकरमा 355 0.360 0.302 NA जििी 

101 िंकरमा NA 355/ NA 0.314 NA जििी 

102 िंकरमा 98/1923 355/1052 0.035 0.037 घरबारी जििी 

103 िंकरमा 55 280 0.370 0.009 NA जििी 

104 िंकरमा 279 1.290 0.035 NA जििी 

105 िंकरमा 394 0.510 0.223 NA जििी 

106 िंकरमा 468 0.090 0.053 बेरिा पािी एक जििी 

107 िंकरमा 38 313 1.980 1.576 NA जििी 

108 िंकरमा 445 1.740 0.143 NA जििी 

109 िंकरमा 98/1545 312 2.680 1.311 NA जििी 

110 िंकरमा 57 314 3.610 0.022 NA जििी 

111 िंकरमा 98/1506 289/2156 0.500 0.007 घरबारी जििी 

112 िंकरमा NA 289P NA 0.011 NA जििी 

113 िंकरमा 98/433 309 1.070 0.118 NA जििी 

114 िंकरमा 56 310 0.210 0.207 NA जििी 

115 िंकरमा 47 303 1.980 1.055 NA जििी 

116 िंकरमा 354 1.160 0.301 NA जििी 

117 िंकरमा 94 395 0.770 0.126 NA जििी 

118 िंकरमा 397 1.180 0.632 NA जििी 

119 िंकरमा 467 0.120 0.044 बेरिा पािी एक जििी 

120 िंकरमा 469 0.090 0.028 बेरिा पािी एक जििी 

121 िंकरमा 466 0.030 0.002 बेरिा पािी एक जििी 

122 िंकरमा 16 389 0.250 0.053 NA जििी 

123 िंकरमा 459 0.270 0.077 बेरिा पािी एक जििी 

124 िंकरमा 461 0.130 0.069 बरचा जििी 

125 िंकरमा 366 1.040 0.029 NA जििी 

126 िंकरमा 97 444 0.620 0.034 NA जििी 

127 िंकरमा 60 460 0.130 0.106 बरचा जििी 
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128 िंकरमा 462 0.060 0.050 बेरिा पािी एक जििी 

129 िंकरमा 463 0.150 0.017 बेरिा पािी एक जििी 

130 िंकरमा 98/1750 470 0.090 0.212 पजतत जििी 

131 िंकरमा 6 472 0.700 0.288 बारी पािी एक जििी 

132 िंकरमा 98/107 194 0.590 0.684 NA जििी 

133 िंकरमा 98/97 194/817 0.090 0.048 घरबारी जििी 

134 िंकरमा 98/1195 194/822 0.090 0.088 घरबारी जििी 

135 िंकरमा 98/1756 194/810 0.045 0.008 घरबारी एक जििी 

136 िंकरमा 98/1755 194/2332 0.045 0.001 घरबारी एक जििी 

137 िंकरमा 49 148 2.820 0.473 NA जििी 

138 िंकरमा 98/1849 151 0.234 0.013 घरबारी जििी 

139 िंकरमा 98/164 14/889 0.120 0.120 घरबारी जििी 

140 िंकरमा 98/213 14/938 0.080 0.149 NA जििी 

141 िंकरमा NA 14P NA 0.550 NA जििी 

142 िंकरमा NA 14POL NA 0.064 NA जििी 

143 िंकरमा NA 14P1 NA 0.032 NA जििी 

144 िंकरमा NA 14LKI NA 0.522 NA जििी 

145 िंकरमा 98/1483 14/1073 0.050 0.016 NA जििी 

146 िंकरमा 98/1919 14/985 0.050 0.014 घरबारी जििी 

कुल = 32.796     

147 परजधआपाली 228/578 667 0.200 0.194 NA जििी 

148 परजधआपाली 171 666 0.210 0.063 NA जििी 

कुल = 0.257     

 

क्रमांक गारं्का िाम िते्रफल )एकर में( 

1 अइंठापाली 1.769 

2 माजलपाली 6.989 

3 िंकरमा 32.796 

4 परजधआपाली 0.257 

कुल )एकर में(=  41.811 

[फा. सं. CE/CON/IV/BBS/SBP-SBPY Fly Over/20A] 

अिय कुमार सामल,  मुख्य अजभयंता  )जिमावण-I) 

 

MINISTRY OF RAILWAYS 

(East Coast Railway) 

NOTIFICATION 

Bhubaneswar, the 11th July, 2025 

Notice under Section 20A of the Railways Act-,1989 

S.O. 3096(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways 

(Amendment) Act, 1989 (24/89) (here in after referred as the said Act.), the Central Government, after being satisfied 

that for the public purpose, the Land, brief description of which is given in the schedule annexed here to, is required 

for the execution of the Special Railway Project, namely, “Rail Fly over from Sambalpur to Sambalpur City (8.10 

Km)”of East Coast Railway in the district of Sambalpur in the state of Odisha, hereby declares its intention to acquire 

such land. 

Any person interested in the said land may within a period of thirty days from the date of publication of the 

notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-

section (1) of section 20D of the said Act. 
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Every objection shall be made to the competent authority, namely Spl. Land Acquisition Officer, Talcher-

Sambalpur Rail Link, District Sambalpur, State-Odisha for “Rail Fly over from Sambalpur to Sambalpur City (8.10 

Km)”, in writing, and shall set out grounds thereof and competent authority shall give the objector an opportunity of 

being heard, either in person or through a legal practitioner, and may, after hearing all such objections and after 

making such further enquiry, if any, as the competent authority thinks necessary, by order, either allow or disallow the 

objections. 

Any order made by the competent authority under sub-section (2) of section 20D of the said Act shall be final.  

The land plans and other details of the land covered under this notification are available and can be inspected 

by the interested person at the aforesaid office of the Competent Authority. 

SCHEDULE 

Brief description of land (Annexure-I) (attached here with) to be acquired, with or without structures, for the  

“Special Railway Project”, namely, “Rail Fly over from Sambalpur to Sambalpur City (8.10 Km)” of  

East Coast Railway in District-Sambalpur in the state of Odisha. 

Name of District: Sambalpur 

SI No. Name of 

Village 

Khata No. Khasra/Plot 

No. 

 Total 

Area (In 

Acre) 

To be 

Acquired Area 

(In Acre) 

Kisam of Land Type of 

Land 

1 2 3 4 5 6 7 8 

1 Ainthapali 559/16 1248 0.220 0.008 Mala Sadharan Private 

2 Ainthapali 1256 0.350 0.186 Bahal Pani Ek Dofasali Private 

3 Ainthapali 559/3464 1257 0.060 0.398 Bahal Pani Ek Dofasali Private 

4 Ainthapali 1255 0.820 0.001 Bahal Pani Ek Dofasali Private 

5 Ainthapali 1284/3623 0.020 0.010 Ata Sadharan Private 

6 Ainthapali 559/156 1264 0.160 0.670 Ata Sadharan Private 

7 Ainthapali 559/7770 1264/7915 0.060 0.001 Ata Sadharan Private 

8 Ainthapali 559/6686 1264/9789 0.050 0.004 Gharabari Private 

9 Ainthapali 559/6279 1264/10046 0.019 0.003 Ata Sadharan Private 

10 Ainthapali 1264/10122 0.018 0.008 Gharabari Private 

11 Ainthapali 517 1111 0.030 0.019 Mala Pani Ek Dofasali Private 

12 Ainthapali 559/4281 1108 0.005 0.057 Berna Pani Ek Dofasali Private 

13 Ainthapali 559/4282 1107 0.004 0.028 Berna Pani Ek Dofasali Private 

14 Ainthapali 310 1106 0.029 0.009 Mala Pani Ek Dofasali Private 

15 Ainthapali 378 1105 0.110 0.048 Mala Pani Ek Private 

16 Ainthapali 559/3034 1104 0.020 0.071 Mala Pani Ek Private 

17 Ainthapali 411 1127 0.210 0.016 Berna Pani Ek Dofasali Private 

18 Ainthapali 1103 0.080 0.008 Mala Pani Ek Dofasali Private 

19 Ainthapali 559/3049 1101 0.040 0.011 Gharabari Dui Private 

20 Ainthapali 559/1194 1100 0.020 0.016 Mala Pani Ek Dofasali Private 

21 Ainthapali 467 1099 0.020 0.011 Ata Sadharan Private 

22 Ainthapali 559/1890 1098 0.050 0.014 Bari SadharaN Private 

23 Ainthapali 559/2861 1097/3615 0.020 0.018 Mala Pani Ek Dofasali Private 

24 Ainthapali 204 1096 0.020 0.019 Gharabari Dui Private 

25 Ainthapali 559/4247 1095 0.010 0.010 Gharabari Ek Private 

26 Ainthapali 258 1083 0.253 0.001 Berna Pani Ek Dofasali Private 

27 Ainthapali 559/29 1094 0.200 0.049 Mala Pani Ek Dofasali Private 

28 Ainthapali 141 1390 0.440 0.020 Bari Sadharan Private 

29 Ainthapali 1392 0.150 0.055 Mala Sadharan Private 

Total = 1.769     

30 Malipali 122/476 373 0.440 0.275 NA Private 

31 Malipali 122/1760 369/2332 0.729 0.051 Gharabari Private 
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32 Malipali 79 358 1.220 0.094 NA Private 

33 Malipali 42 357 0.267 0.381 Gharabari Private 

34 Malipali 122/1490 357/1994 0.030 0.053 Gharabari Private 

35 Malipali 122/1449 357/2002 0.065 0.036 Gharabari Private 

36 Malipali NA 357p NA 0.017 NA Private 

37 Malipali 90 356 1.330 0.449 NA Private 

38 Malipali 113 354 0.120 0.385 NA Private 

39 Malipali 111 353 0.070 0.295 NA Private 

40 Malipali 121 352 0.310 0.645 Berna Pani Ek Dofasali Private 

41 Malipali 122/1393 352/1007 0.050 0.019 Gharabari Private 

42 Malipali 50 351 1.000 0.679 NA Private 

43 Malipali 29 347 0.360 0.003 NA Private 

44 Malipali 116 309 2.090 0.006 NA Private 

45 Malipali 122/1650 49/2068 0.065 0.059 NA Private 

46 Malipali 50/2069 0.035 0.024 NA Private 

47 Malipali 122/1599 50 0.324 0.098 NA Private 

48 Malipali 122/1597 50/2043 0.518 0.378 NA Private 

49 Malipali 5 51 0.170 0.040 NA Private 

50 Malipali 74 52 0.550 0.391 NA Private 

51 Malipali 53 53 0.540 0.001 NA Private 

52 Malipali 122/897 56 0.350 0.851 NA Private 

53 Malipali 122/1516 55 0.670 0.526 NA Private 

54 Malipali 97 118 0.510 0.005 NA Private 

55 Malipali 122/409 119 0.240 0.313 NA Private 

56 Malipali NA 119// NA 0.654 NA Private 

57 Malipali 122/1475 119/1187 0.050 0.050 Gharabari Ek Private 

58 Malipali 122/944 119/1285 0.050 0.050 Gharabari Ek Private 

59 Malipali 122/918 119/1259 0.050 0.031 Gharabari Ek Private 

60 Malipali 122/1435 119/1155 0.050 0.003 Gharabari Ek Private 

61 Malipali NA 122/ NA 0.127 NA Private 

Total = 6.989     

62 Sankarma 70 152 0.340 0.287 NA Private 

63 Sankarma 98/172. 149 1.080 0.232 NA Private 

64 Sankarma 98/1872 148/1036 0.070 0.014 Gharabari Ek Private 

65 Sankarma 51 146 1.170 0.380 NA Private 

66 Sankarma NA 132P1 NA 0.093 NA Private 

67 Sankarma 98/33 132/749 0.090 0.029 Gharabari  Private 

68 Sankarma 98/37 132/750 0.190 0.065 Gharabari Ek  Private 

69 Sankarma NA 132MNJH NA 0.131 NA Private 

70 Sankarma 98/2184 132/712 0.090 0.004 NA Private 

71 Sankarma 37 39 0.460 0.309 NA Private 

72 Sankarma 43 0.050 0.004 NA Private 

73 Sankarma 44 1.320 0.424 NA Private 

74 Sankarma 81 79 10.070 1.157 NA Private 

75 Sankarma 15 35 9.850 1.264 Gharabari Private 

76 Sankarma 98/309 34 0.630 0.440 Gharabari Ek Private 

77 Sankarma 98/110 33 4.160 0.630 Basagruha Private 

78 Sankarma 72 10 2.090 1.031 NA Private 

79 Sankarma 8 0.500 0.018 Patita Private 

80 Sankarma 35 12 3.420 1.041 NA Private 

81 Sankarma 75 13 0.600 0.623 NA Private 
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82 Sankarma 40 229 1.330 0.592 NA Private 

83 Sankarma 228 0.070 0.045 NA Private 

84 Sankarma 230 0.280 0.329 NA Private 

85 Sankarma 53 311 4.990 1.310 NA Private 

86 Sankarma 19 231 1.560 0.506 NA Private 

87 Sankarma 363 1.590 0.074 NA Private 

88 Sankarma 3 232 0.150 0.120 NA Private 

89 Sankarma 234 0.080 0.125 NA Private 

90 Sankarma 242 7.430 2.019 NA Private 

91 Sankarma 98/1437 252 3.220 1.431 NA Private 

92 Sankarma 98/119 254 1.060 0.103 Ata Sadharan Private 

93 Sankarma 30 256 2.960 2.665 NA Private 

94 Sankarma 262 1.320 1.259 Ata Sadharan Private 

95 Sankarma 26 255 0.100 0.005 Patita Private 

96 Sankarma 98/1163 256/1114 0.110 0.060 Gharabari Private 

97 Sankarma 98/1900 256/1143 0.060 0.042 Gharabari Private 

98 Sankarma 74 284 6.390 1.930 NA Private 

99 Sankarma 286 3.960 1.732 NA Private 

100 Sankarma 355 0.360 0.302 NA Private 

101 Sankarma NA 355/ NA 0.314 NA Private 

102 Sankarma 98/1923 355/1052 0.035 0.037 Gharabari Private 

103 Sankarma 55 280 0.370 0.009 NA Private 

104 Sankarma 279 1.290 0.035 NA Private 

105 Sankarma 394 0.510 0.223 NA Private 

106 Sankarma 468 0.090 0.053 Berna Pani Ek Private 

107 Sankarma 38 313 1.980 1.576 NA Private 

108 Sankarma 445 1.740 0.143 NA Private 

109 Sankarma 98/1545 312 2.680 1.311 NA Private 

110 Sankarma 57 314 3.610 0.022 NA Private 

111 Sankarma 98/1506 289/2156 0.500 0.007 Gharabari Private 

112 Sankarma NA 289P NA 0.011 NA Private 

113 Sankarma 98/433 309 1.070 0.118 NA Private 

114 Sankarma 56 310 0.210 0.207 NA Private 

115 Sankarma 47 303 1.980 1.055 NA Private 

116 Sankarma 354 1.160 0.301 NA Private 

117 Sankarma 94 395 0.770 0.126 NA Private 

118 Sankarma 397 1.180 0.632 NA Private 

119 Sankarma 467 0.120 0.044 Berna Pani Ek Private 

120 Sankarma 469 0.090 0.028 Berna Pani Ek Private 

121 Sankarma 466 0.030 0.002 Berna Pani Ek Private 

122 Sankarma 16 389 0.250 0.053 NA Private 

123 Sankarma 459 0.270 0.077 Berna Pani Ek Private 

124 Sankarma 461 0.130 0.069 Barcha Private 

125 Sankarma 366 1.040 0.029 NA Private 

126 Sankarma 97 444 0.620 0.034 NA Private 

127 Sankarma 60 460 0.130 0.106 Barcha Private 

128 Sankarma 462 0.060 0.050 Berna Pani Ek Private 

129 Sankarma 463 0.150 0.017 Berna Pani Ek Private 

130 Sankarma 98/1750 470 0.090 0.212 Patita Private 

131 Sankarma 6 472 0.700 0.288 Bari Pani Ek Private 

132 Sankarma 98/107 194 0.590 0.684 NA Private 
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133 Sankarma 98/97 194/817 0.090 0.048 Gharabari Private 

134 Sankarma 98/1195 194/822 0.090 0.088 Gharabari Private 

135 Sankarma 98/1756 194/810 0.045 0.008 Gharabari Ek Private 

136 Sankarma 98/1755 194/2332 0.045 0.001 Gharabari Ek Private 

137 Sankarma 49 148 2.820 0.473 NA Private 

138 Sankarma 98/1849 151 0.234 0.013 Gharabari Private 

139 Sankarma 98/164 14/889 0.120 0.120 Gharabari Private 

140 Sankarma 98/213 14/938 0.080 0.149 NA Private 

141 Sankarma NA 14P NA 0.550 NA Private 

142 Sankarma NA 14POL NA 0.064 NA Private 

143 Sankarma NA 14P1 NA 0.032 NA Private 

144 Sankarma NA 14LKI NA 0.522 NA Private 

145 Sankarma 98/1483 14/1073 0.050 0.016 NA Private 

146 Sankarma 98/1919 14/985 0.050 0.014 Gharabari Private 

Total = 32.796     

147 Pardhiapali 228/578 667 0.200 0.194 NA Private 

148 Pardhiapali 171 666 0.210 0.063 NA Private 

Total = 0.257     

 

SL NO. NAME OF VILLAGE AREA (In Acre) 

1 Ainthapali 1.769 

2 Malipali 6.989 

3 Sankarma 32.796 

4 Pardhiapali 0.257 

TOTAL (In Acre) = 41.811 

[F. No. CE/CON/IV/BBS/ SBP-SBPY Fly Over/20A] 

AJAYA KUMAR SAMAL, Chief Engineer (Con-I) 
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